INCOME TAX APPELLATE TRIBUNAL, PUNE

THE FOLLOWING CASE'S ARE ADJOURNED.

CAUSE LIST OF 'A' BENCH
FOR 15-JANUARY-2025 (THURSDAY)
BENCH CANCELLED

NO SEPARATE HEARING NOTICE WILL BE ISSUED.

Srl | Type Num | Code |Year |Assessee AY. ADJ TO
1 ITA 1071 | CHNY | 2024 |[D] DAVID GEORGE LAZARUS 2010-11 20.01.2026
2 co 59 |CHNY | 2024 |[A] DAVID GEORGE LAZARUS 2010-11 20.01.2026
3 ITA 2699 | PUN | 2024 |[A] KAI GUNDU HAMAL ANNAPA PATILSSM B 20.01.2026
4 ITA 2700 | PUN | 2024 |[A] KAI GUNDRU HAMAL ANNAPA PATILSSM B 20.01.2026
5 ITA 15 PUN | /2025 |[A] BHIMASHANKAR SAHAKARI SAKHAR KARKHANA 2016-17 20.01.2026
6 ITA 16 PUN , 2025 |[A] BHIMASHANKAR SAHAKARI SAKHAR KARKHANA 2019-2020 20.01.2026
7 ITA 727 | PUN | 2025 |[A] NASHIK DISTRICT POLICE CO OPERATIVE CREDIT AY.2018-19 20.01.2026
8 ITA 1171 | PUN | 2025 |[A] MANJEET COTTON PRIVATE LIMITED 2018-19 21.01.2026
9 ITA 1175 | PUN | 2025 |[A] MANJEET COTTON PRIVATE LIMITED 2014-15 21.01.2026
10 ITA 1176 | PUN | 2025|[A] MANJEET COTTON PRIVATE LIMITED 2015-16 21.01.2026
1 ITA 1177 | PUN | 2025 |[A] MANJEET COTTON PRIVATE LIMITED 2016217 21.01.2026
12 ITA 1178 | PUN 2025 |[A] MANJEET CTTON PRIVATE LIMITED 2017-18 21.01.2026
13 ITA 1180 | PUN | 2025 |[A] MANJEET COTTON PRIVATE LIMITED 2019-20 21.01.2026
14 ITA 1605 | PUN | 2025 |[A] GOURINANDAN NAGRI SAHA PATSANSTHA 2015-16 21.01.2026
15 ITA 1612 | PUN | 2025 |[A] KHUSHNUD ANSARI 2015-16 21.01.2026
16 ITA 1787 | PUN | 2025 |[D] NAIRS DISTRIBUTORS PRIVATE LIMITED 2010:11 22.01.202
17 | ITA 2150 | PUN | 2025 |[A] NEETA PRASHANT GODSE 2013-16 22.01.202
18 ITA 2241 | PUN | 2025 |[A] CARCANET INFRA PROJECTS PRIVATE LIMITED 2014-15 22.01.202
19 ITA 2255 | PUN | 2025 |[A]HAZRAT FATEMA GIRLS HIGH SCHOOL 2013-14 24Q Q4 22.01.202
20 ITA 2259 | PUN | 2025 |[A]HAZRAT FATEMA GIRLS HIGH SCHOOL 2015-16 24Q Q3 22.01.202
21 ITA 2264 | PUN | 2025 |[A] HAZRAT FATEMA GIRLS HIGH SCHOOL 2015-16 24Q Q2 22.01.202
22 | ITA 2267 | PUN | 2025 |[A] HAZRAT FATEMA GIRLS HIGH SCHOOL 2015-16 24Q Q4 22.01.202
23 ITA 2268 | PUN | 2025 |[A] HAZRAT FATEMA GIRLS HIGH SCHOOL 2015-16 24Q Q1 22.01.202
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INCOME TAX APPELLATE TRIBUNAL, PUNE

CAUSE LIST OF 'B' BENCH
FOR 15-JANUARY- 2026 (THURSDAY)
BENCH CANCELLED

Srl Type Num | Code | Year Assessee AY. Adjourned to
1 ITA 1633 PUN | 2024 |[A] SANGITA PRAKASH SHELAR 2011-12 20-Jan-26

2 ITA 367 PUN | 2025 |[A] RAJIGHARANA MERCHANTS PRIVATE LIMITED | 2016-17 20-Jan-26

3 ITA 2022 PUN | 2025 |[A] YOGESH JAGANNATH SATAV 2014-15 20-Jan-26

4 ITA 2196 PUN | 2025 |[A] KISHOR JAGANNATH SATAV 2014-15 20-Jan-26

S, ITA 2177 PUN 2025 |[A] RAM DATTATRAY KALDATE 2019-20 ~ 20-Jan-26

6 ITA 2180 PUN | 2025 |[A] PRAKASH SUKHDEO SONAWANE 2019-20 20-Jan-26

7 ITA 2217 PUN | 2025 |[A] SAPANA DHARMENDRA SHAH 2018-19 20-Jan-26

8 ITA 2266 PUN | 2025 |[D] TS ENTERPRISES 2022 20-Jan-26

9 ITA 2279 PUN | 2025 |[A] SUMAN NILAKANTH MASAL 2018-19 21-Jan-26
10 ITA 2822 PUN | 2025 |[A] RAVINDRA SATYANARAYANA 2019-20 21-Jan-26
11 ITA 2825 PUN | 2025 |[A] SANDEEP HARISHCHANDRA MASANE 2015-16 21-Jan-26
12 ITA 2833 PUN | 2025 |[A] VIKRAM SUGRIV KALE 2018-19 21-Jan-26
13 ITA 2849 PUN | 2025 |[A] SACHIN SHIVAJI DODAKE 2012-13 21-Jan-26
14 ITA 2861 PUN | 2025 |[A] SHRI NARAYANDAS RAMDAS SEVAK SHAKARI 2018-19 21-Jan-26
15 ITA 2862 PUN 2025 |[A] SHRI NARAYANDAS RAMDAS SEVAK SHAKARI | 2020-21 21-Jan-26
16 ITA 2866 PUN | 2025 |[A] VIRSINGH CHANDRASHEKHAR JADHAVRAO 2019-20 21-Jan-26
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INCOME TAX APPELLATE TRIBUNAL, PUNE

CAUSE LIST OF 'SMcC' BENCH

FOR 15-JANUARY-2026 (THURSDAY)

BENCH CANCELLED

THE FOLLOWING CASE'S ARE ADJOURNED.

NO SEPARATE HEARING NOTICE WILL BE ISSUED.

Srﬂ Type | Num | Code |Year |Assessee 4. l ADJ TO
REGULAR APPEAS
1 ITA 1933 | PUN 2025 |[A] DHARMARAJ BABANRAO DAHIWALKAR 201617 | 20.01.2026
2 ITA 1944 | PUN | 2025|[A] HOTEL SAI YATRI 2016-17 | 20.01.2026
3 ITA 2553 | PUN 2025 |[A] MADHAV PANDURANG BHANAGE 2017-18 20.01.2026
4 ITA 2936 | PUN 2025 |[A] RAMESHCHANDRA VINDHYAVASINIPRASAD YADAV 2023-24 | 20.01.2026
5 ITA 2938 | PUN | 2025|[A] RATENDRA DATTATRAY SHINDE 201718 | 20.01.2026
6 ITA 2939 | PUN | 2025 |[A]RAVIKIRAN GOPALRAO ALAVANDI 2021-22 | 20.01.2026
7 ITA 2941 | PUN 2025 |[A] RATENDRA DATTATRAY SHINDE 2018-19 | 20 01.2026
8 ITA 2945 | PUN 2025 |[A] BIRAMANE EDUCATION FOUNDATION 2011-2012 | 20 01.2026
9 ITA 2946 | PUN 2025 [[A] NIRMALA SUNIL NAWALE 2015-16 21.01.2026
10 ITA 2947 | PUN | 2025|[A] ADITYA ANAND SARAF 2016-17 | 21 01.2026
11 ITA 2949 | PUN 2025 |[A] LOKMITRA SHIKSHAN SANSTHA 2023-24 | 21 01.2026
12 ITA 2990 | PUN 2025 |[A] SHAKILA FAKRUDDIN GOLANDAJ 2013:14 21.01.2026
13 ITA 2991 | PUN 2025 |[A] ANIL HIRAMAN DUSANE 2017-18 | 21.01.2026
14 ITA 2992 | PUN | 2025 |[A] ANIL HIRAMAN DUSANE 2018-19 | 21 01.2026
15 ITA 3004 | PUN 2025 |[A] SHRAMIK SERVA SEVA TRUST 2011-12 21.01.2026
16 | ITA | 3005 | PUN | 2025|[A] VISHNUANNA SAHAKARI KHAREDI VIKRI SANGH 2020-21 | 21 01.2026
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INCOME TAX APPELLATE TRIBUNAL, PUNE

CAUSE LIST OF 'C' BENCH
FOR 15-JANUARY-2026 (THURSDAY)
BENCH CANCELLED

THE FOLLOWING CASE'S ARE ADJOURNED.

NO SEPARATE HEARING NOTICE WILL BE ISSUED.

Sril I Type | Num | Code l Year |Assessee l AY. | ADJ TO
REGULAR APPEAS
1 ITA 1602 | PUN | 2024 |[A]POSCO INDIA PUNE PROCESSING CENTER PVT.LTD 2020-21 | 20.01.2026
2 ITA 1899 | PUN | 2024 |[A] INVASYSTEMS SOFTWARE SOLUTIONS PVT.LTD. 2020-21 | 20.01.2026
3 ITA 1914 | PUN | 2024 |[A]MS FIS SOLUTIONS SOFTWARE (INDIA)PVT LTD 2020-21 | 20.01.2026
4 ITA 1915 | PUN | 2024 |[A] MS FIS SOLUTIONS (INDIA ) PRIVATE LIMITED 2020-21 | 20.01.2026
5 ITA 2609 | PUN | 2024 |[A]ROVEMA INDIA PRIVATE LIMITED 2021-22 | 20.01.2026
6 | IT(TP)A | 843 | PUN | 2025 |[A] YAZAKI CORPORATION 2022-23 | 20.01.2026
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